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NIL

Annexure- 5

Name of the corporate debtor: Synergy Food and Agro Processors Private Limited ; Date of commencement of CIRP: 13/10/2025 ; List of creditors as on: 24/04/2026

List of  operational creditors (Workmen)

(Amount in₹)

Sr. 

No.

Name of  

authorised 

representative, 

if  any

Name of  work man
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